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CENTRAL ADVINISTRATLVE TRIBUNAL ALLAUABAD BENCH

4llahabad this the @™ day of Recomdyr - 1994,

Hon'ble Mr. Justice B.C. saksena, Vice=Chairman
Hon'ble Mr. K. Muthukumer, Administrative Member

| Originel Applicstion no. 83 of 1992,

z CP 1. pilip Kumar,$/o sri Om prakash, Guard, Railwey
b o Guarter no. 511B, Lalitnagar, Allshabac.

% ::5 2, Pradeep Kumar Yadav, s/o sri K.L. Yadav, R/©0

| 367/322, Mohatshimganj, Alletievad.

g (/Q) e s e ¢ Awp licaﬂts .

j 3 Counsel for the applicent sri sunil Reail

| ©

! :Z% Vers us

|

l. The Unicn of 1ndié through the General lManager,
N. Rly. Beroda House, New Delhi,

2. The Divisional Railway lNgneger, Northern Railway,
i Allghabad.
3, . The Senior DCivisional Gommercial Superintendent

N. Rly Aallahabad.

4, The Senior Divisicnal perscnnel Officer, N. Rly
Allahabad.

- The senior Divisional Accounis Of ficer, N. Rly,
Allchabad.
..o Respond-nts

Cognsel f5>r the Respondenis SIi A.V. srivasteve/F. rathur
sri B.B. Paul.

Alongwith
7 Otiginal Apwlication no. 406 of 1994
1. Subhash Chandrz, S/o Sri Raje Ram, R/o 407, Rejapur,
Distt. Allahabad.
D ﬁﬁﬁ%ﬂaﬁ%ﬁﬁr' >/o %, Prasad, R/o 317, K D.S.A. Ground

Versus

1 he.i nion of ndi thIoUryh 4+h :} r‘.eral Y o

2. The Divisional Railway lia@nager, N. Rly Allchabad.

\ :
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»

The senior Divisional Comnercisl, Superintendent
N. Rly Alléenabcd.

.++ Respond=nts

x

Criginal Applicetion no. 110 of 1993

Syed Nizam Hussain, S/o Syed Ali Hasen, Afa 29 yrs.
R/o Mohalle Chiktoli, P.S. Hussaindbed, F.O.
Japla, District Pelayum,

Ragubir sharan Xharwar, s/o sri S. Sunder, A/a 33 Yr

R/0 877-A Shastri Colony, Distt Mugalssrai.

«se Appiicents
Versus

Jnion of India, through General Manager, N. sly
Railway Board, Berods House, New Deini,

i€ ( i 1 1 . K = |5
gtgé.cﬁgapﬁgig%.s1per1neendent, N hly Barodea

Divisibonal Railway Manager, Northern Rai lway
Nawab Yusuf Road, Allahabad.

Seni>r Divisinel Cormercial Superintendent,
N. Rly Nawab Yusuf Road Allahabad.

.. «+ Respondenss

original Applicetion no. 39 of 93

Nirzla singh, S/o #. Singh, a/a 30 Yrs, R/p
Ram Bassic Vidalaya, Darganj, Allahsbad.

Tarak Wath Fandey, S/o B.D. Pancey, A/8 30 Yes.
R/o Village Kewalpur, Post Beri-Viss, District
Vvaranasi.

Kamla Kant Shukla, S/o P.N. Shukla, R/o Ram B;gic
vidyalaye, Daraeganj, ~llsenhabad.

Amar Bath, S/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahabed.

Sushil Kumar Tripathi, S/o K.S. Tripathi, R/o
viliage Laxshagrah, Post Laks hagarh (Handia),
Distt. Allahabaa.
shyam shanker shukla, s/o Sri i.5. Shukla, R/o0
Vaishno Ashram Ram Basic vidyalaya, Daraeganj Distt.
Allahabad.

vees pplicants.

Hersus

Union of India through General wignager Northemn

Rai lway Baroda‘HOUSe, New Delhi.
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3.

4.

N. nly Allahabad.

“Chief Commercial SUpeLxﬂtendant N. Rly Baroda i
‘HoWse, New Delhi, - == = e S e e

I Ea

Chief Commercial Superintendent, Northern Railway
Baroda House, New Delhi. -

Divisional Railway Manager, N. Rly, Allahabad.

Senior pDivisional Commercial Supreingendent
... Respondents

~
Crigingl Application nc, 38¢ of 19923

|

Fezal Karim. ~“/o Mchd. Kadim, R/o Village Chakiya,
House no. 104/24) Rpost Office G.P.O. Distt Allahabad.

Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Railway Colony smith Road, Allchabad.

«ss Applicants

= . VeIsug. e

Jnion of India, through General Manacer, Northern
Rai lway, Railway Board Barode House N, Delhi.

Divisional Railway Manager, Northern Railway
Allahatad. ,

Senior Divisional Commercial Superintendent.
Northern Railway Nawab Yusuf Road Allahabad,

.... Respondents.

Criginsl Application no, 32 cf 1993

Qamrul Hesan, Afe 29 vre S/o Late Sri S.N. Hasan,
R/c¢ 121Dariyekbad, Jogighat, Allahabead.

ees Applicen

VVersus

Jnicn of India through Genral janager N. Rly, Kly
Boafd Baroda House New Delhi.

Chief Commercizl Superintendent, N. Rly Baroda,

House, Nev Delhi,
Vg
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“xrlsgfgﬁﬁe anon of 1ndxa.

S At/ )

5 Nivisional kailway Maneger, Northern Reailway,
Nawab Yusif Road, Allahabad

4, Senior Divisioneal Commercial Superintendent, X
Northern hailway Alishabad.

il Resp 'ndénts

Ve Original A pplication no. 1782 cf 1992

1. Vinod Kumar Sherms, ~/o shri Chabi Lal, Rfo 17/A
Lahia Marg, Allahebad.

g

e+ Arpligant

Board New Delhl.

< The 5eneral Menager N, Rly Baroda House, New Delh:. ¥

w__jhe Divisional- Ra;l[gy ancger N. Rly Allaaoad‘ =

8. oOriginal Applicstion no. 1534 of 1992

X, shsam Nerain singh, 3/0 R.N. Singh, R/o Will & Post
Jenauli, Distt. Baksur, Bihar.

2. Ravindra Tripethi S/o Sri S.C, Tripathi, R/o
Vill, Dharampur Ghurwa, Tehsil .Phoolpur Allahabad.

. Ram Bharat, S/o sirdhari Lal, R/o Deogalpur, Post
Ma Mau Aima Distt. Allshatad.

ees Applicant

Versus
L Union of India, through Secretary Reéilw:y Board,
Refi Merg, New Delhi.
2 General Manager, Northern Railway, Reilway Bhewan

(Baroda Hou®) New Delhi. \

R
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e pivieional Rel lway ianager; N Riy Atlahabads -

o s M ¢

Chief Commercial Superintendent., N. iily Rai 1Bhewan ;
(Baroda House) New Delhi.

Divisional Railway iManager, Northern Railway,
D.R.M. Office Nawab Yusuf Road, Allahabad.

" genior Divisional Commercial Superintendent, N. Rily

D.R.M. Office, Allahabad.

o F{espondeﬂts

Original Application no,352 of 1992

Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzspur

e App i pantEe

\Versus - R AL ety

The Jnion_ of Jndla through genoral Meneger, N. sdy

~New Delni—= - e

Senlor Divisional Ponner01ai buudt. N. le DRM
Ufiice Allahabcd. : : :

.sss Respondents :

Original Applicetion no. 4350 of 1994.

Rajendra Kumar, S/o Sri F.N. Jaisawal, R/o 225
Gandhi Nagar, Mutthigenj, Distt. Allahabad.

Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216
Luker Genj, Distt. Al!aabead.

e4is Applicants

Versus

The Union of 1ndie through ithe General Manaer
N. Rly Baroda House, New Delhi.

Divisional Rei lway Manaser, N. Rly Allehabad.

eni Fort o k :
S¢Nior Divisional Gommervial Superintendent,

s




N. Rly, Allahabad. : :

3.

1.

2.

4.

124

l.

‘N. Rly, Allahabad.

i g

.ee Responderits

>
Qriginal Application no. 400 of 1994

Ram Niranjen singh, A/a 38 Yrs, 8/c sri-—f-N+—sinuh
R/o 183-alopibegh, Allahabead.

km. Shashi Srivastave, A/A 26 Yrs, D/o sri V.N.
Srivastava, R/o 1 Dhinghwes Khothi, alopibagh,
Allzhabad.

Dinesh Kumsr, A/@ 33 Yrs, S/o sri G.S. lel Ssrivastave
E/o Village & Fost sindhore, Distt. Mirzepur.

o0 ADpliCEntS

L IVeUSuS- ¥ -

Jnion Of 1ndia, through General jianag-r, Northern
Railway, Reilway BRoerd, parode House. N. Delhi

Chief personnel Officer, N. Rly, Barods House.
“ew Delhi, )

pivisional Reilway Manauer, Northern Railway, Nawsb
vusuf Road, Allahabad.

senior Divisional Commercial superintendent

..+ Respondengs.

original Applicetion no, 399 of 1994

Kadir ahmed, S/o sri Abdul Ghafoor Khen, A/a 30 Yrs
R/o 182/K/1l, A.D.A Coleny Rajroopur Allshabad.

Brijesh prasaed, 5/o Sri Nerain Presséd, Ale 26 Yrs,
/o 93-Matiysra rRoadm Alopibagh A Llahabad.

Komlesh singh, /o sri R.m Bali singh, a/® 3T Yis,
R/c 129 Alopibagh, Allehabad.

Rajesh Kumar, S/o Narein Frasad, a/a 28 Yrs, R/o
544 Colonelganj, Allahabad.

Arun Kant Srivasave, S/® sri M.P. Srivesteva,
a/a 33 Yrs R/o Azad Sguare, H.mbagh, Allahebad.

Km. Vibha Sarswat, D/o S.H. scrswat, afe 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhasbad.

km. Abha sarswat, D/o S.kK. garswat, afe 27 Yrs

\ v -7




e SV
B/o 133-3C, Lead Road, Rai lway Colony, Allshabad.
Be Ravi Shenkar srivaétava, s/o sri Prem KumeT, A
A/a 26 Yrs, R/ 130-C/51-L Rajroop=pur,
Allzhabad.
... Applicants

VeI sus

l. Jnion of lndia through General Manager, N. Rly,
Rai lway Board, Baroda House, New De lhi.

2. Chief Personnel Cfficer, N. Rly Barcda House,
inew Delhi. -

3 pDivisional Railway lMenageI, N. Rly, & llehabac.

4, Senior pDivisionel Gommerciel superintendent, N. Rly )
lawab Yusuf Road, Allanabad.

O R@Spond@nts )

13. Criginel Application ro. 397 of 1994 '3

1. Piyush Kumer Dwivedi S/o K.K. Dwivedi, Af@ 29 Yrs
R/050~-A iadhwapur Allehabad.

2% n.mesh Saran S/s Hari Bhanker Lal, A /@ 34 Yrs
R/o C=-27/273-3, 1lndien Press Colony Jagatgenj,
Varanasi.

e A Re jeev Kumar Srivastave, s/o P.M. Lal, a/e 30 Yrs
R/0 CK=63/209-4 Choti Piyarie District, vaeremesi

o

4, amulya Kumar Gupta, S/o Sri N.K. Gupte, a/e 30 Yrs
R/o 17# rurana Katra, Allahebed.

e surendra Kumer s/o K. Lal a/a 30 Yrs, R/o Vill. &
rost Halimpur, Distt. Veranasi.

6. Rakesh Behati srivasteve, S/o K.B. Srivasteva,
Ale@ 26 Yrs, Rfo 12 shas-Ki-satti, Khuladbad,
Allahabead.

En priya Kant Srive:ztava, glo sri AN, lal, a/a 53 Yrs
R/o $-1/64=-2G Chupe-Pur, Distt. Varanasi.

8. Fraveen Kumer 3/o sri i .prakesh, aAfa 28 Yrs R/o shiv
3/13=-K-8, Nawalpur Colony, lNeerapurl Basahiee,
Vaeranasi,

.os Applicants »

Versus \\
Qe -
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14,
1.

15,

1.

A1CER LA/ W
Union of India, through General Manager, N. Rly, .
Reilway Board, Baroda House. New e lhi. o

Chief personnel Officer, Northern Rei lwey, Bercde
House, New Delhi,

Divisionel Railway Manasger, Northern Railway, Nawsb

Yusuf Roed; &allehebad.,
Senior Divisional Commercial Superintendent N. Rly
Nawab Yusuf Road, 4llehabad,

«+«+ Respondenss,

Original A pplicetior no. 1702 of 93 -
Re jendra Prasad , Afa 24 Yrs, S/o Sri Rej Bahadur }
Singh, R/o Vill Khapoti, Post Khapatia, Distt
Allzhzbad,
Dharam pPal Singh, A/e 82i¥rs, sfo L.R. singh, R/o
Vill, Ghambir Singh pur (Sewsan) P.O. Aurai,
Distt. Veranasi,
Mahesh Prasad, A/e 35 Yrs, S/o 5ri Remji Prasad '
R/o itohalla ; arsurampur, Post Mughslsarai, pistt
Varenasi.,
Munna Lel, Af/a 29 Yrs, 5/c sri Cheddi Rém R/ 0 »
@@ Vill Chandhasi (Khuswaha Basti) Ppost Chandhasi,
Mugalsaria. Distt. Veranasi,

es+ Applicants

Vers us

Union of India, through General Mandger, N, Rly
Baroda House, New Delhi.

Chief Commercial Superintendent, N, Rly, Baroda
House, New Delhi.

Divisional Reilway Munager, N. Rly Nawab Yusuf Road,
Allahcbad.

Senior Divisional Commercial Superintendent, DRM
Office, Allaghabud,

«++ liespondents ;

original A pplication no. 1227 of 1993

Lal Bahsdur, s/o sri Jhanra, Afa 28 Yrs, R/o vill

\
R iy




Yl A

Shawarohi, P.O. Sindhaur, Distt. Mirzapur

2.

3

G

16.
l.

Kishorilal, S/o Jhanna, Afa 22 Yrs R/o Vill., Bhewarohi
P.0. 3indhaur, District Mirzapur.

Lorilel, s/o Jhanna, Afa 30 YrIs, k/o Vill Bhaewerchi,
pP.0. Sindhaur, Distt. Mirze.ur.

Dinesh pPrassd, S/o Sri Shvnatn Prasad, A f&. 32 ¥rs
R/o Vvill & B.Q. Baraini, Distt. Mirza ur

Kam Subhag, S/o Sri D. singh, A /a 27 Yrs, R/0
vill Murahuan, P.O. Shikargenj Distt. varanasi.

sunil Kumer, S/o sri Banshi Lal a/a 31 Yeres
r/o B.P. 285 Révi Nagar Colony, Neer Keli Mvea@ir
Mughalsarei, Varenasi.

ee. Applicents.

Versus

Jnion of India through General Manager, N. Rly Reil=-
way Board Barosa House. New Delhi

Chief personnel Officer, N. Rly Baroda House; New
Delhi.

Divisional Ruilway Mencoer, Northern Rai lway,
Nawab Yusuf Road, A llahebed.

senior Divisional Commercial Superintendent
N. Rly, Navao Yusuf Road, Allahabad.

+.. Respondents

original Agplicetion no, 873 of 1933 :

santosh Kumsr Dvivedi, s/o Late Sri R.M. Dwivedi
/o Vill & Post Sindthora, District Mirzapur

Ranchir singh, S/o S.N. singh, r/fo vill sultanpur,
P.0. Makhme}p ur Distt. lilau.

virendra Singh, s/osri S. Singh , r/o Vill Rampur
post RampurDhamave Ditt. Allehsbad.

néra Bshadur singh, s/o sri A.singh, rfo

ite
11 and Fost Rampur Dhamava, Bistt. Allshabad.

J:
vi
singh, r/o vill & po:st

Ran Vijei singh, s/o B.R. -
Allahabad. f

Aémpur Dhamava, Bistt

vinay Kunar Singh,s/o sii itahesh Singh a/a 22 Years
r/o vill ¢ post Rempur, Dhamava, Distt. Allahabed.

Bodha singh, s/o s:i R. Bahadur, r/o vill chadpur,

Qvéh/ S




post

8.

9.

10,

1l1l.

12,

13.

14,

15.

lo,

Dhamava, Distt A ilahebad.

17.

L.

fA e A J
Bhiteura, Distt. Fatehpur. j .

ram Kripal singh s/o sri A . singh, R/o vill sshimepul
post Bhiteure, Distt. Fatehpur. |

Kunwar Rajendra singh, s/c sri J.B. singh, #/o A
Badi liadari, Fost Siswen, Distt. Allahabad.

Raghvendra pratan singh, S/o sri V.singh rfo vill
Churiyani, posi churiyeni Distt. Fatehpur.

S.C. Mishra, S/o R.S. Nishra, r/o vill Jathi Fost
Mahidcinour, Distt. Allehebad.

Hardwar, S/o Rem 5ingh, r/o vill and post Kasunia
Distt. Azamgarh.

Ajai Kumer Srivastava, S/o sri (ate) saheb 1ad
srivastave, r/o Vill & post sSindthora, Bitt.
Mirxa; ur.

Anant Fathak, s/o S.N. Pathak, r/o B-24 G.T.E.
Karelli Allahebed,

Kunwar Surendra Sinch, s/o J.B. Singh r/o Vill
Beli Madari, post Siswan, Distt Allahabad.

Ramesh singh, sfo M. Singh, r/o vill and post Rampur |

!

5.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga “‘agar
Colony Varanasi. i

5
Hishsmuddin, S/o sri sahauddin, r/o 537-A Ghanshyam
Magar Colony Allahcbad.

..+ Applicants

Vvers us

Union of India, through senerel Manager, N. RIl¥
Railw ay Bcard, Baroda House, N. Delhi.

Chief rersormel Ofiicer, Northern Reilway, Bercda
Youse, New Delhi,

Divisicnal Railway jian.ger, Northern Kailwey,
Nawab Yusuf Road, Allahabad.

genior Divisionel Commercial Superintendent,
Noethern Railway Allahcbad.

..+ Respondents

\

Qﬁ\/
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Originel A pplicetion no. 779 of 1993
lahesh Kumar, S/o sri H. 1al, r/oc New Lasker Line,
purana Baihrana, Allshebac.

... Applicants

Versus

The wnion of Incia through the General Neneger, -
northern Railway, Baroda HOuse, New Delhi.

The Divisional Railway Manager, Northern Rahilway
Allahebac.

The Senior Divisional Commercial Superintendent
northern Reilway Allzhabad.

The senior Divisional perscnal Officer, N. Riy

Allahabad. ;

The Senier pivisional Accounts Officer, N. Rly Allahalzé

... Respondents

criginal Applcation no,746 of 1993 ' )

samarnath singh s/o Salik Rem g/o vill Kureh-Khurd,
p.0. Nugelsarai Distt Mugalsaerai.

om prakas: sharma, S/o Late gri puttoo Lal Sharme
afe r/o vill parshurampur (sikatia) F.O.
Mugalsarai, pistt Mugalasria.

... Applicents

Ver sus

Union of India, through General Manejer N. Rly
Railway Board, Baroda House. hew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

pivisional Ncilway Manager N. Rly Allshabad.

senior Divisional Commercial Superintendent, N. Rly
Allahsbad.

... Respondents

Original Application no. 530 of 1993

ramesh Chandre, S/o STl K. chaerap,rf/o vill
Umargani P.S5. Raipur, Tehsi Machlishahr, District
Jaunpur. \ :
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10,
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2e.
l.

N

i e Y P

satya prakash, s/o adhya, a/a 30 yrs r/s vill
Rempur Sawai, P.0. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

Jemuna prasad, s/o Srinasth r/o Gopalpur, p.c. Rqmpur
Tehsil patii, Distt pratapgarh.

sri Ram Singh s/c sri Murali, a/a 29 yrs r/o
vill Behdaul Khurd, P.0O. Surwen Misirp ur,
Tehsil patti Distt. Pratapgerh.

Uma Shanker, s/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishehr Distt Jaunpur.

Laxmen Singh, S/o sii Murali, r/c will Behdaul
Khurd, p.o. Surwan misirpur, Tehsil Patti

Distt Pragpgarh.

Girja Shankar, S/o sri Chhute Lel A /a 31 yrs

r/c vill Vanbirpur, P.O. Raipur, Tehsil Machlishahr
Distt. Jaunpur.

Rajendra Frasad, S/o sri Rem Lal, r/cUmarganj
p.0. Raipur, Tehsil Machlishahr, Bistt Jaunpur.

Amrit Lal, S/o Sri nath rgu villUmarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

Hira *al, spo Sri Ram hath, r/o vill Umargenj, PR
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

.so Apvlicangs 4

versus

Union of India through General Manager, Northern
Rei lway Railway Board, Barods House, New Delhi,

Chief personnel Officer, Northern Railway, Barods
House, !'ew Delhi.

Divissonsl Railway nanaqer, N. Rly Nawab Yusuf
Racd Allzhao.d. :

Senior Divisional Commercial Superintendent, N.Rly
Allzhatad.

«++ Respondents

Criginal Application no, 479 of 1993

shiv Shenker, Ss/o Ram Lakhun, r/o vill Behdaul Khurd
jost Gaure Distt. rraapgerh

post Rampur, Distt Jaunpur,

Pem Bahadur, S/o sr. Mchan Lel, rfo Purahi Bardahi

Bazar, Post Jiukundasaganj, Tehsil patti, Distt.
Pratadpoarh, \

B
3

Heri shanker, S/o sri Choitey Lal, r/o vill Bamvirpur L

i



10,

4,

4.

tVaranesi.

4 B S|
Ram Ashrey, S/o sri Ram Adhal, r/o village Sukhen
Misirpur, Post sSuvanséd, Tehsil patti. Ditt pratapgarh.

vibhe Shenker, g/o sri Cheltey tal rfo vill
panveerpur, POst R-mpur Distt Jaunpur.

rem Khelewan, S/o sri Kendhai. r/o vill Sawal Rampur
post serai Bika, Distt. Jsunpul.

pam Dahadur, S/c sri R.m Abhilesh, r/p vill
pue Kharagrei, post suvnasa, Distt. Pratapgarh.

namshonker, §/o sri Chottey Lal, r/o Banveerpurl,
post Dampur Distt. -8uniur, ‘

Lalji, spo sri lMatapher, n/o vill Meerpur, post
Madhupur, Bistt. Jaunpul.

Shesh Nath, s/o sri Mata Saran , r/p vill & posi
5ilaudhi, Distt. Frata.garh.

e e AP licent

Versus

Jnicn of India through Gereral lianager, N. Kly Reilwey
Posrd Befoda House, New Delhi.

chief Perosnnal Ufficer, Northern Raii&ay, Barodeé
Houwse, New Delhi, +

Divisional Reilway, Nanagel, Northern Rallway
Allahabad.

senicr Divisional Gommercial Superintendent
Northern Railway A llehebad.

... Respcndents

Nriginel Apclicaticn no. .416 of 1993

kishan Singh, S/o sri Ram Naginaé sinzh r/o
J yard Colony Qr. no. 702-C, Mugalsarai, Distt.
varanasi.

Ramesh, §/o sri Ramji r/o vill & P.O. .Farshuramp ur
sibtian post Mugalsarai, Distt. varanéasi.

Ashok Kumar Pandey, s/o sri Balmiky randey r/o
sibtiaen, Parshuraempur, F.O. Mugalsarai, Alineusr
Distt. W renasi.

Prem Kumar Srivastave, /o sri 5.M. Srivastave,
r/o Loco Colony Cr. no, 128-K Mugslsaraj Distt
varenasi,

Dilip Kumar Sinha, s/o sri Deep Narain Lalj

/o Hanur Colony Gr. no. 694-A tugalsarai, Distt.

\k... Acplicants

R s e

1
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Versus

Union of Indi@ through General Manager, N. RlyFﬁ
Rai lway Board, Barocde House, New D-lhi.

Chief Personnel Officer, Northern Réilway, Barcode
House, New Delhi,

Divisional Railway Manauer, Northern Railway
Allshahad,

Serior Divisional Commercizl Superintendent, Nerthern
Railway, Nawab Yusuf Road, Allshzbad.

e +s hespondents

Criginal Application no., 1006 of 1992
santosh Kumar s/o sri B.G. Sharma, r/o 146=4 Loco
colony Alioaerh.

oo Applicant

Versus

fs‘
Union of India through the enersl Maniger, N. Rly
Baroda House, New Delhi,

‘Divisional Railway Manager, N. Rly Allahabad.

Serior Divisicnsl Commercial Superintendent, N. Riy
Allahabad,

«eo+ Respondents

vriginal A pplication no, 1303/92

sushil Kumer Pandey, s/¢ Ft.RK.N, Pandey, ii/fo
60 Bhendari S&tior Rd, Jjeunpur,

Smi. Jyoti Saxena, W/o Sri R. Sexena, 99/3U8, Sisawnau
Badha Gheuraha, Kanpur,

e s APP liC':n'tS .

Vers us

Jnion of 1ndia through General Manager, N. Rly
Baroda House, New Delhi,

The Divisional Railway Mencoer, Northern Rai lvey

Vo s




1.

(o8

J A5

Allehaebad.
The Senicr Divisiongl Commerciel supdt. N. Rly
DRM Office. Allahabad.

.o+ Respondents

Original Applicatior no. 1715/92
Indu prabhe pander, V/o sri 8.N, Pandey, r/o
94/1A Galle Bazar Tilhargenj. Allahabac.

smt, ;tadhuri Misra, w/o Sri O.p Mishra, r/o
62. Bhandari sgaiion Road, Jaunpur.

. v Applicant

Versus

Union c¢f India through General Manazer, N, Rly
Borada House, New Delhi,

Divisional Railway Menager, N. Kly A llehebad.

Senior Divisionsl Commercisl Supdt. N. Rly DRM
Office , Allahabad.

«++ HRespondents

Originael Applicetion no, 133/93

Kripa Shenkar, s/o sri V. Nabh, Vill nata=-ka-pure
F.O. Rem Negar, Pistt. Allahabad

Unesh Chendra, S/o Sri 5. Prasad, R/o Vill Tikari
P.O. Bhemni Hitar, Distt. Allahapead.

ses Applicents

\'ersus

Jrion of india through General Manager N. EKly
Baroda House., New Delhi,

Divisional Railway j}ianager, N, Rly, allahebagd

Sr. Divisional Commercial Superintendent, N. Rly

DRV, Office Allzhabas.
\\ «+ . Respondents

R




2%.
1

2%.

Je

/] 16 )//

original Ap.lication no. 514/93

sri Krishna Nend Pathak, s/o sri T. Pathak, £/o
vill. ameon, P.C. sahibganj, Distt. Varanasi ™

subit De, S/0-S.K. De, r/o Ume Kutir, stetion
Road, Jaunpurs.

... Abplicant

Versus

urion of India through seneral Manager N. Ry
aroda House, New Delhi.

Divisional Railway Manager, N. Rly, allahabac.

sr. Divisicnal superintendent Commercial N. R1ly
DRI Office, Allahabad.

L R€Sp0n0~:nt5

Originel 4pplicaion no. 77793

satye Pprakash Mishre, s/o sri R.S. Mishré, R/0
A/3, 176 Krishna Nagar, Keedcanj, Allahabad.

« o /-pp li Cunt

Versus

Jnion Of India through General Manager, N. Rly
Baroda House New Delhi.

The Divisional Railway Maenager, N. Rly A llehabad.

gr.Divicsional Commercial smperintendent , N. Rly
DRM Office Allshabad.

.+s Resjponcents

Origirel A pplicsion nc, 467/93

gheshi Kumar tiishre, $/o0 R.A. Mishra, r/o Vill
Ghatwa ;ost wKerchand, F.S. v.archana, Distt allatigbad.
rresent Address 134= Tula Rem Bagh A llehabad,

Ra‘endra pPrasad Mihsra, s/o sri De.P. MishEa
vill Kesidahan, Post Nethelpur , Distt. varanasi

gncop Singh, /0 Sri S.P. Sirahy R/o vill, and P.O.
Hem “*cgar Bhojpur, F.S. Antoo, Distt. pratepgarhn.

.os ApPplicdts

Versus Qm}v L. -1




_ Allshabad.

28.
1s

20.

1.

o e A )

Jnion of india through General Manaeger, No.Rly

Barcda House, New Delhi.

nivisional Reilway .Managerl, N. Rly Allahabac.

senior Divisipal Ccommercial superintendent N.

genior Divisional personnal Officer, tiorthempn
Railwsy Allahabad.

senior Divisional Accounts Officer N. Rly
Allahabad.

... Respcndents

Ooriginal Application no. 1028/93

Rajesh Kumsr Tripathi, g/o sri R. Tripathi
R/o-354/7/1, Jayantipurl, shumapgang Allahcbad

... Applicant

Ve rs us

Jnion of Indisé through Zeneral ilenage! N. Lily
Baroda House, N. Delhi. .

pivisional Railway iianeger, N. Rly allahebads

senior Divisional Commercial Manager, N. Kly
DRM. Office Allehabad.

... Respondents

Original Application no. 1243 /93

rily

shiv prakash Dubey, s/o S.D. Dwivedi, r/o Vill.

MNawapura (Kakraha) P.O. Fatehpur, Distt. llau.

... Applicant

Versus

Union of India through General Msnager N. aly
Baroda House. New Delhi.

pDivisional Railway Manager, N. Rly Allghabad

senior pivisional comnercial Menager, N. Rly

Allahabad.
\\ ... Respondents

e




{F 181 F
3§. Originel Application no. 1362/92

1. Ppawan Kumer Psndey, S/o Sri S.S. Pandey, R/o 161/5
A, Azad Nagar, South Melaka, Allehabad. :

2.  Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/©
Vill./pP.O. Keéju, Allahsebad.

! B Apolicant

Versus

148 Union of India through General lManager N. Rly
Barods House. New Pelhi.

2. Divisional Rdilway lenager, N. Ry Allzahabad.

a. sr, .Divisional Ccmmercial, superintendent N. Rly
A llahabad.

... PRespondents
3). Original Application no. 1511/92

suresh Kum r 3rives#ava, g/o sri R.K.L. Srivastaeve
r/o 36A/60, Judhwal, Tilharganj Allahabad.

... Applicant L]

Vvers us

K Thé Union of India through General Manage o, N, gly
Baroda House. New Delhi. 1

2 Divisional Railway Menager, N. Rly Alle r¢ pac,

Xa Sr§ Divisioral Gommercial Supdt. N. Rly 7 ymu %
Allahabd. JRM COffice

»++ 1€S 0C ndents

33. Criginal application nc. 1603/92

1. sharda Babu, S/o Ghessit Lal, R/o ) ? )
Al lahabad. ’ ; 65, Nakhas Kona,

2. Asrar Ahmad, S/o Sri Abrer Ahmé i, r/o 553 asttarsuiya,

Allzhabad.

L Applicant

Versus \\
R

B - /7

i AR s b ——

T




l.

2e
3.

/119 /1 | |

Union of lndia though General Manager M. Rly
Allahabed.

Divisional Failwey Manager, MN. Kly Allehabad.

Sr, Divisionel Ccmmercial Supdt. N. Rly A llahabad.

.+« Respondents

Original Applicestion no. 1628/92

Vijai Kumar Sinha, S/o sri D.N., Lal, r/o Hapar
Colcny Cr. no. 694-4 lfughalsarai,

sunil Kumer Sinha, s/o sri V.N. lLal, R/o Qr. no.
603=~B Hapur Colony Mugalsarai,

Narayan DJtt Dubey, S/o Late sri K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colonyy, Smith Road
Allangbad.

«es Applicents

Versus

Union of Indie, thrcugh General Manager, N. Rly
Barcde House. New D=1lhi,

Chief Commerciel superintendent, N. Kly Baroda House
New Delhi. : :

Divisional Reilvay Remanger, N. Rly allehabead.
Sr. Divisional Commercisl Supdt. N. Rly Allchabead,

R
s

W « +« Respcndents

Original Applicction no. 1663/92

Mithlcsh Kumar Nishre, s/o sri H,R. Mishra

r/p 41-C Baghambari Roed, Tilek Nagar, Allahabad,
sharad phyani, S/o Late Sri G.P. Dhayeni, r/c

Cc/o G.P. Dhayani, Prayag Sangit Semiti, 12-C Kamle
Nehru Road, Allshgbad.

Ramji Verma, S/o sri K,N. Verma r/o House no,
173/B Railway Colony no. 1 Subedarganj, Allahabac.

see spplicants

\




/f R

VeIsSus

18 uUnion of indie througn General Mandgerl, N. Rly
Rgroda H use, New Delhi.

24 Chief Commercial guperintendent, N Rly Barode
1 € it §M
House New Belhi,

3 pivisional Railway Maneger N. Rly allahated.

4, sr. Divisionel Cousmerciel supdt. N. Rly Allahabad.

... espondentiss

3§, Original 4pplicaticn no. 17713/92

1. vinod Kumsr S/o Sri R.Y. hem, r/o C 757, GTBNagar
nareli Allehabad.

2. virendra Kumar, S0 STi. ReS. Ram R/o 23/B/76/C/ SEHAr
1003, allepur, Allahabacd. ’

P 'ééijY’kdmar SIivastava,’s/o SriiHiE, grivesteva
r/o 145B/%A, Chekisg, P.O. GTB Negar, Allshabac.

5 : ... Applicants.

N
Vers us

j ni >n of indie through Seneral Mandniel, Mo Bly

New Delhi,
o The Civisional Railway MencgeTr, Mo Rly Allshebad.
3 ST Pivisicnal comml. Supdt. Northern Rail lway

DAM Office Allchebad. .

o o0 .1\@5 r/OndﬂntS

3%, Criginal A pplicetion no, 1821/92
lae sudhir KumclX /sfo sri “ridaye Nerein soutn of Jania

Road, New YalI, Distt. Petne, Iresent Address.
101 anend Bagh uld Baiharend Allchebed,

«sls Applicen®

Vers us %\\\/

.l,




@ J1-2¥% T |

ie Jnion of Indieé through Gneral lianager, N. Rly
Barocda House. New Delhi, "

2. pivisionsal Raillwey iMancger, N.Rly Allahebed.

3. sr. Divisionel Commercial Supdt.N. nly Allehabad.

4, r, Divisional Fersomnel Officer N. Rly. Allehsbad.
Oe Sr. Divisional.Accoﬁﬁ¥g—5¥¥izér, N. Hly(Allahabad.

... Respondents

38. Original applicetion no. 1822/92
1.  Arun Kumer, S/o sri G.P. Srivestava, r/o 101,
Olc Bainarena Allahabad

... Applicant

Vers us

1. =Jnien-of-Indis through_tﬁé?éggg;éiéﬂanager, R R
Barode House. allahabad. » 7

W 5. pilisional Railway lanager, N. Rly allshabad.
3 sr. Dvisional Commercial Supdt. N. Ely. allehabed.
4, sp. Divisional Personnal Officer, N. aly Allehabad.

s sr., Divisional Accounts Officer, N. Rly Alilehebad.

.. Respecndents

39, Original applicaton no. 1825/92

1. yirendra Pretap sSingh, s/o R. Singh, R/o liuréhen,
post Shikargani, Distt. Vyaranasi.

2a virendre Bahadur singh, 3/0 S1i R.B. singh, R/o
vill prempur, Post Chakie, Distt. Varenasi.

3 viohan prasad, S/o sri lLalji, R/o Vill murahen, post
Shikercanj, Bistt. Verenadsi.
4, Brii Raj Yadev, S/0 Sri B,R. Yadav, R/o Vill

Murshan, Post Shikarganj, Distt. Veranasi.

9 Krishné Mmrari, Sinch, s/o sri R. Muret, r/o

vill pura hen, post shikarganj, Bistt. Verenasi.
6. surendra | retap Singh, S/o Sri R.B. singh, R/o Vvil!
prem.urfPost chakia, Distt. Varanasi.

i
ta\/ S A




i1 %2

Vvers us

L Union eof 1ndié through General lkaneger, N. Rly
garoda House New De lhi.

2. Chief Commercial Superintendent, N. Rly Har@agda
House New Delhi. :

34 nivisional Railwey lMéncgerl, N. Rly Allehebad.

4, sr, Divisioral Gommerciel Superintendont 5

N. Rly, allehabad.

... Responoenis

4p. oOriginsl Applicetion no. 1231/92

= i. -Alok Kumar,Sinha, </osri c.p. Sinha, r/o B233,

514 Bairahena, Allehabad.

s crivastave, S/0 Sri Om prekash, /o 38/51
& Te-panda Rhawapur, Himmatgend, A llahabad.

i

~
La

P r‘\:)licants P

I : VeI s us

v

1. union of 1India through eneral lanezer, N. Rly
Baroda House, New D¢ ihi.

24 Divisional Railwey Maneger, N. Rly allahsbed.
2e sr. Divisional Commercial Supdt. N. Rly A llahabad.
'”; ; ... Respondents

44. Original Application no. 333/92

i shwetank Verma, ~/o 3ri B.P verma, r/c 29, Ghes ki
satti, Khuldabad. Allahabad.

v e ,‘.\E, ,l”" li C erit

Ve rsus

1, Union of lnida through General Manager Ne hly
raroda iHouse, New Delhi.

N
.

seneral vanager, N. Rly, Railway Bhawanh ( Baroda
House), Now Delhi,

i | QK‘\ S 3K
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42,
1.
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]
!

sr. D1v1510nal uomme1c1al hanager N. Rly Hllahaoad

// 23 [/

Chief Commercial Supdt. N. Rly, Rail Bhawan,
Beroda House, New Delhi,

Divisional Reilway Mena.er, N, Rly, DRM Cffice
Allshabad. 5

Sr. Divisional Commercial Supdt. N. hly, Allahabsac.

.+. nespondents

Criginal Api:lication no, 643/94

shiv Dayal pandey, ¢/o Late Sri Pt. Krishan Pandey
r/o Block no.27/10, Labour Colony, Naini Alleshabad.

oo Applicant

Versus

~The Union of Inida. thIOJgh ueneral Mnnager,_N
Ba*oda Hoqse, heu D°1hl

ee o I'(Gpsonden'ts

Original Applicetion no. 61/94

Santosh Kumsr Sinha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vill Kanharpur, F.J. Khardan, Distt. Varanasi.

ee. Applicant

Versus

Union of 1ndia through Seneral jManager, N. Rly,
Baroda House, New Delhi,

Chief Commercial Supdt. N. Rly Beroda House,
New Dehi,

Divisional Railway Menager, N. Rly, Allshacad.

Sr. Divisional Commercial Supdt. DRM Office
r\l]a habdd.

«+s Respondents

\
D




r—

4. original Appliceation ne. 394/923

B = e e

[T Lesg] ")

1 anand singh, $/o Sri S.L. Singh, r/o 524=-4, Traffic
Colony 4llshabed.

25 Raj Kumer Singh, §/b Sri iM. Dayel singh, r/o 5=

.A r Tv.e g, '\lluhau:ic.

S ~ai prakash singh, S$/¢ sri M.D. Bingh, rfo §S M.Gs
narge Allahcabad.

4, santosh Kumar Singh, s/o sri M.D. Singh, r/o 5= M.G.
Marg Alkhatad.

S S.K. 3inoh, s/o N.B. singh, r/o 13/3 Kereldl Bag
Golony, Allshabad,

0. Jmesh }ratoP singh, S/ Sri K.P. Singh, Retd.
prircipel P.B. Inter College. Pratapgarha

Ty ,unll Kuma

Si ngh s/o sri J.B. Singh, r/oivill,
Gujaria, X

- 0s rayadeeh Distt. Pratapaa:h

8. “Anil Kumar singh, S /o sri R.P. Singh, r/o § 113

i? “:3u1ar1a, Post Jrayudenhe, Distt. k*atduuarh.v

SRS 3 __i___ - -

Q— "dShBBd&D‘Adhlkarl, e/0 sri N.N. Adhakar1 e B
~095-5, “Loco Colony aAllensbzad. s

Late

10. supil rumar Barua, $/o sri/J.C. Berud, r/o 89 R.N.

Pabar Allzhabad.

& najul Kumar Srivastave, S/o sri R.B.L. Srivcsfﬂﬂa,
T/O 152 Balua qhat hllchaJdd

12. uukesh Kumer Srivasteve, S/o Sri H.S. Srivastava,
R/o 128 Matiyara Road, Allahabar

.o+ Applicafitsg

versuds

L, leun of india, through General Manaaer, N. Rly
nai lwey Boad, Berode House. New Delhi,

Be Chief personnal Officer, N. Rly Bereday riGuse,
New Ddhi.

3.

3 Divisicnal Railway laneger, N. Rly Allahabad.

4, Sri. Divisional Commercial Supdt., N. Rly
A llahebad.

.+. nesponcents

4%. Original application no. 633/92

L. Ramji, S/o Late sri LalsRam, r/o 6l4/i Teliazrgani,

Allahebad.
\ «o+ Applicant

§5§\/ 8 i

e A R i B B

:
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3.

1.

4%,

/] 251/

Versus

Jnion of 'India, through Generel Naneer, N. Rly

Beroda House, Mew Delhi.
The Divisicnal Railway Menager, N. Lily., allehabec.

Sr..Divisional Commercial Supdi; N. Rly allehabed.

... Respondents

Original Application no. 706/32

Dipek Kumar-singh, s/o sri (Lete) B. sinan, r/o
1B/8A Bhanghambri Road, Allepur, allehabed.

Akhter Naim Siddigue, s/o sri MN.J. Sidoique, r/o
174 New Mechdori Celony, Alleahabad.

vohd. Keleem, 5/0 sri Amir gddin, r/o Vill patulki,
p.0. Kanehti Distt. Allahabad. .

pilip Kumsr, s/o Sri A.P. srivasteve, R/o 9 Elgin
Road, Civil Lines, Allahabad,.

Km. Shashi Sriwasteve, p/o Sri L.N. srivastave,
r/o 347, L1G GovindpuI Colony, Allehacad.

suresh pratap Singh, s/o Sri Ham Nesh singh, r/o
vill Chand Kemaniye, F.O. Khutj F.S. Khera, Mett.
Allehabad.

.es Applicani

Versus

Unicn of Incia thro.gh Secetory, Railwey Boerd,
Rafi Merg, New Delhi.

General Manager, N. Rly Rallway Bnawen, ( Baroce
House) *‘ew Dehi.

Chief Commercial Supd. N. R1y Rai iway Bhawan
(Barod. House) Allahatad.

Divisional Railway Maemager, N. nly, allahebad.

sr. Divisional Commercial Supdt. IN. Kly, D&M
Office, Allahabad.

... ‘iespondents

original Application no. 648/92

W Y




S 260/ o

. Ran Murtez, Sfo Mewa Lel, r/oc 71 A Dele Allkepur,
I Alldhatad,
.o Avplicants
Vers us
® : - I - » ' ~
l., —miep-eof India tkrough General [tansger, N. Rly
BParocde House, New Delhi.
2 Divisional Railwey lMenaeger, N, xly Allehacec.
3 senior Divisional Commerciel Supdt. N. Rly Allshaba i,

29.

1,

.« . RESPONdents

Original A pplicstion no. 731/92

n

d3 Kumar iishra, sfo sri K.K. Mishra, r/p
26/ 10 ‘

, Shiv Kutti, Kripal Bhawan, Allenabeg.

Frank .ichard lienesse, S/o Sri M.R. lMeness@,
S4/37, Cld lumfordgeni, Allchabad,

.es AL licanis,

Versus ‘

Jnion of indie, th rough General Mensuver, N. Rly
Rail 3hawan, Raroce. iiouse, New Delhi.

pivisional Railway Maneger, N. Rly DM Jffice,
All-habed.

Senicr Divisioral Commercial supdt., DRM Office,
Nawab Yusuf Road, Allchciac.

.+« Respondénts

Criginal A pplication no, 736/92

Frakash Chaendra, randey, S/o M.D. Pandey,rfo
Vill & Post Dubawal, LCistt. Allahabad.

«s. Applicant

VVers us

Jdniuvn of 1ndia, throu;h secretary, Railwsyl 2oard,
New De lnhi.

seneral lanager, N. nly Reilwey Bhawan (Baroda

House) l.ew Delhi. \\
\

N 27

e i
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b3k g

3. Chief Commercial Supdt. N. .RklyReilwaey Board,
New Delri,

4, Divisionasl Reilway Maneoer, NO. Rly DR Office
Allci hc;‘-L)c:de

‘ <r. Divisional Commercial Supdt. N. Rly, DRM

e P ¢ S u-LVlS.LCLa omme cld bupl e AN e 4\-Y’ i
Alle habad.

.+. Respondents

&b, Criginal applicastion no. 580/ 92

B Gulab niem, S/o Ram Daur, r/o vill. senspur, P.C.
r.0. Senepur, Distt., Jaungul,

en  ADEAS CET,

VerIsus

s 55 Union of Indlie through Senerel jlanacer, N, aly
Baroda House. lew Pelhi.

# 8 pivisionel Railway 'ianegelr, NN. tly, Allehabad,
3 r, Divisional Co merciel supdt., N. Rly, DiM

uf fice, allechabad.

.+e H€spondents

4¢. criginel Applicetion no. 961/92

1s Durgesh :leni uishra, s/o sri C.P. ‘ishra, R/o
433-KL Kydganj, Allahabad,

e Fermeshwar Presad Trivedi, s/o Sri R.K. Trivedi
'r/o 116-4 Bahadurganj, Tnakur Din Ks Hetha,
Distt. A llahebad.

5. ehdnra Prasad Mishra, s/c sri K.p. Mishre, r/o

577-4 Nai Pasti, Neta Nagar, Distt. Allahabad,

«s+ Applicent,

Versus
Lo Union of 1ndia through General Maneger N. Rly
Baroda House, lew Delhi.

s Chief Commercial supdt.,N. Rly Beroda House, New
Delhi.

34 pivisicnal Railway lianager, N. Rly Allehabkead,

4. Senior Divisionsl Commercial supdt. LR Office,

I\i . Rl f o -~
y Allc hdbad c \ Re:;pGrldents

%"‘\ o0 * --2_8
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originel Application no, 267/92

Dinesh Frasad Faendey, S/c sri K.N. Fandey, r/o
vill. Relwan, F.U. pahara, Distt. Mirzepur. A
es. #“pplicant
Versus

Union of India through General Manager N. Rly
Ie\‘\ L\( -Lr-i .

Divisional Reilwey l@nsiser, WNo. naly allahabad.

Q.

sr. Divisional Comnercial supdt. N. Rly Allahaba
b y ;

ess Recsponoents

Original Application no. 1203/92

Krishna Lal 5/o0 sri G. Sehci, r/o 12/14 i.G. MNerg,
G.C.1.C. Comp cund, Allchsbad,

rahendre singh sf/o Ssri iU. Singh, r/o 2/85, Raeme Nand
ggar, Matiyare Road, Alispur, Alleahebad.

Hari Shanker sinoh, S/o sri Rem Auter singh, r/o
2/45, Rame Nand iagar, iietiyare Road, Allahsbad,

Tej Lahadur Ram, S/o0 Sri Dal Singsr Ram, RB/o
87-1/2-C, DBaghamberi Rcad, Alleépur, Allshabad.

Yogendre Nath,s/o sri Dudh Nath, r/o 535, Colonel
Allahebad,

o o+ JAp.licalgs .,

Vers.us

Union of Indie through General lansgjer, MNe Rly
Beroda House, Mew Delhi.

pDivisinal Railway saraser, Northern Railway,
Allabebad,.

sr., Divisicnal Commercisl Supdt., N. Rly 4ll=hebad.

e s HESLONOENTS

\
R
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54,

1.

N

2.
3.

4
.

S

N

e L

uriginal Applicotion no.1207/9z
suresh Ghandre Supte, B/o Sri Keja Rem Gupta,
r/o 2°/3, hew Hewa Bul lding, Leader Ro&O,

sllanhgbad.

pertho serthi Dobdar, s/0 sIi heKo pDobder, 294, AKLdI
pur, allenebac.

.e. mpolicn ts.

Versus

Jnion of 1ngia thr ugn seneral Mana.er, l. Rly,
neroda House, N. Belhi.

Divisional Reillwey liahaczel, . oly Allchsbad.

sr. Divisional Commercial Saodt. N. Rly Allzhabad.

.
-
-
r
427
(D)
w
-
O
o
£
=
ct
(o

urigianal A prlicetion no. 1345/92
Krishanakant Srivastsva, 5/o0 sri (sate) niunni lal g
srivastave, r/0 nema hend Napér, Bha‘U\cj puram [ |
allahabad.

nt .1g.’10 anl Q -LVaS \Caa’ \l/o \ i Du':o Jrl\ aS't:.”VrE ;
r/o 520K Kydgani, Allahcbad. !

~acesh Srivasteve, 5/o0 $ii Kripe shanker, r/o
72« G/2, ..atisra Road, Bharadwaj purem, Allahabad.

Ghen Shyam Singh, S/o Sri SR, singh, B/o vill harayaijf
npur, pPost shivgarh, Distt. Allahabad,

Brijesh Kumar Penda@y, S/o sri S.XK. Fandey,

r/o 46, Kincha Rel Gengeé prasad, .alviye hager,
Allanazad.

ves Applicants

Versus

Jnion of india thro.gh 3eneral lanacer N. Rly
‘ b . = ] B
naroda House, New De lhi.

rivisionel Railway lianejer, N. Rly, Allchabad.
sr, Divisionel commerciel supdt. N. Rly, Al lanabad.

\\ ..« Respongents

L,

e

> =30
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Original Application no. 1344/92

&

l. vinod Kumar Srivastava, s/o sri R.P srivasteva,
r/o 751, ‘uir Road, re japur, Allahsuad.

L /:'\Pplicdnt \‘,

Versus

——eee——

1. Jnion of 1ndia througn General jianager, N. Rly
parcde Houise, Mew Delhi,

24 Divisi 'na. Railway Menager, N. Rly, 4 ilehabad,
Al sr. Diveional comnercial Supdt., NN **ly Aldshabad.

57, Original Acplicaion nc, 1230/92
1,08 8lhe Ioanad@ing g/0 Sri S.H. imenuddin, Rfo
1 -~ - e 4 R 1 N
721/0, Ghenshyem vager, Reilwey Colony, Alllshsbad.
2 Dheerendra Nath Saxena, s/o Sri Decna hath 3.Xend
#/o 46=21=A/T Remar Xe Pura, ‘gulem Sarai, aillahacead
ee s Appliccn®s
Versus
1. Jni on of incdia through seneral Manager, Na sly

©sroda House, New Delhi,
2. nivisional Railvay Neneger, N. inly Alleheb@d.

3, sr. Divisional Commercial Superintendent, b. Rly
Allshebad.

.o« Respondents

98.. uriginal A pplicet:on no. 1239 /9zZ

le prem Shanker, s/o sri G. shenker, r/o 36/31 Kela
pDanda, Himistgeng, Allsenhabad.

2% Ken
Lucknow,
« o+ Applicant,
\Versus
l. union of andia throgh General i.anager, K. rly,

“eroda House., Allahaiad.

2 pivisional Raillwey Mensger, N. Rly, allahabad.

‘\‘%J»' 3

cemes hwer Neth Sherime, s/o $ri Ram 131+ Mircla Nagdr

e

e
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3. Sr. Divisional Commercial Supdt. N. iily Allahebad.

.s. DEespondents

59. original Application nec. 647/92
gt ' 2 l. Verun Kumar shukla, S/o sri s.F. Shukls, =r/oc
79 A Vinhazpur, Beni Ka Heta, All:habed.
.ss Applicant
Versus
le Jnion of jndia through General lianager, N. Rly
: Baroda House, lMNew Delhi,
2% Divisional Railway Menager, N. Rly, Allehabad.
34 sr, Divisional Commercial Supdt. N. Rly
Alleahabad,
«e+ HespoOndentis
"~
6@. oUriginal Apglicatiocn no., 494/99
: 1s Suresh Kumér §/o sri Tulsi Ram r/o 25, Lukar Ganj,
d Allahabad,

a el A licant

Versus

A Jni n of Inida through Generel Msmager, N. Rly
Earoda House, New Dt lhi,

24 The Divisional Reilway Manager, N. Rly, Allehabed.

3-8 The Senior Divisonel Commercial Supdt. N. Rly
Allahabad,

4, Sr. Divisional personnel Officer, N., Rly, Allahabad.

Dy Sr. Divisiornal Accounts Ufficer, N. Rly aAllashabad.

.o . nespondents

€k, Original Applicction no. 495/92

ke Ranjni Kant patel, 5/ sri Chandra Shekhar, B/o
2, Rama hand Negar, Allspur, Allshabas,

\

Qe <Fedn

+ees Applicant.
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Versus ¢ -

63.

b
-

2.
3.
4.

Se

Jnion of indie throgh the General Maneger, Ne
Corods louse, ilew Delhi,

Diviciorel Railwey lMenager, . Rly Allehabac.

- |2

.RLY

-

seniro Divisional commercisl Supdt. N. Rly Alldhébad.

sr. Divisional personnel Officer, iv» rly Allahelac

sr, Civisicnal /ccounts Officer, K. Rly AMlehaks
’

«s. Responc@nis

b

orijincl Applicetion no. 518/52
4
/o

Frabha shanksr Yadav, Sri
ahabad.

1C Thron hill Roecd, Al

T

Versuds

‘Inicn of Irdia through Genersl cliacer, Ns Rly
paroda House, Nsw Delhi.,

rpivisionel Railway idaneser, N. Rly Allahakad.

Sr. Divisional Commeercicl Supdt., N. BlLE Alda

d.

»
hag

sr. pivisional perosrinel Cfficer, N. Rly Allahab

cr. Divisioral Account Officer, N. Rly ABle

.se REespordents

Oriciral Applicetion no. 527 /02

Anil Kuner Spive ave, s/o sri V.K. Srivesieve
rfo Rly CUulteI,)d edergeni, .ilchabbd.

; a

191/24 Rairoup ;qr

Rakesh Pratap singh, S/o sri R.P. Singh, /o

bad.

poslapel i Z-C'I".d(;y, I/D

vill ¢ P.O. Kotwa: Teh511 phulpur, Distit | Allehabec.

> 02
Yoo

arqtg
\1lchabad

.o j\ppliCaﬂtS.

Vers us \\

Ab byl SR A I3 e / s .
:h,-r, 5/o Sri G.¢. Khere, r/o 86-B-Ahiyapur,
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Union of I1ndia through Secretory, Railway Board
PA |

Rail Bhewan, iew Delhi.

Genercl )Meneger, N. Rly Eeroda !ouse, New Delhi,

Chief Comme:reciel Supdt. N..Rly Baroda House,
vew Delhi.

Divisivnal Railwey janccer, Ne. 5ly, DRM Office,
Allahabad.

Senior Diviicnel Commeréial Supdt. N. Rly Allahabad.

—

station Supdt. N. Rly All

Original Applicstion no. 632/92

rv.., -~ v L 4 n/-\ ~ s -~ r = o B 4 ayy / ind olo
lalaye Kont, S/o sri s.Korrivesiava, r/fo 328
2a Ghambari Housiny Scheme, Bharadwajpuram, 2l1

Allahabad.

W
'1

'ﬂ
[
=

-

Versus

Union of Imdia, through Jener:zl .anager, N. Rly
New Delhi,

Civisionsl Reilwey ianager, M. Rly, 2llahabad.
Senior Divisionsl Commercisl Supdt. N. Rly Allchabad.

++s Responcents

uricinal Applicetion no. 476/32

shushil Kumar glchQL,V ?/oc 3ri Lakshmsn Prasad
srivasteva, rfo 155 ta ;aa-ari Br ih l.ireman Yojns,

Allahagur, ~lla “”‘a*

«o0 Applicant.

Versus

Union of Indie through Seneral ienager, N. Railway
Baroce [House, lew Delhi.

Divisicnal Railway iianajer, M. nly. Allshebkad.
Sr, Divisionel Commercial Supdi., N. Rly allahabad.

Sr. Divisional Persinnel Officer, N. Rly fllahanad.

Divdsional Accounts Officer, N. Rly allahabad.

\ikél .

"
e

«e Espondents . i
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66. Drisinel speplicat¥onino. 477/92

1. Acgn Kumory 3/0/5r1 Gyart Chand, r/fo 42, bab@ Jillka
caugh, Allehabad.

v e ,ﬂ}ljcuui f |
Viersie

1 Jnin cf India throagh Generel ;‘eneger, i . Rly
Baroda House. New Delhi.

2 Divicional Reilway .ienazer, 1. iy Allechebead.

3. Sr. Divisional Commercial Supdt. N« Rly .iilghabe

4, 5r. Divic icriel P erosnnel Ufficer, iv. Rly ARia abad.

- A Sr. Divizional Accountis. Cfficer, II. Rliy Allzhzbed.

... nespondents ?

6(7. Original Applicstion no. 221/93 ! |

singh, S/e sri . singh, r/d TejcurlE osi
¢ :o Sckaid.;b’ lJ—-.;t.L \’r.l al. ch-- ’

5ri RJ.Ke Zinghy rfo

! 5 :
kaldhi, F«Se. Sakaldih, Distt. Varanasi.

Versus
1. Jnicn of indie throuoh General jlanager, . Bly
Delhi. i

.

neilwey Bogrd, Barcda House. New

kg Chief Commerciel 3supdt. . Iily Borcda Houses New Delhi

e 4 Divisicrial Railway Mansjer, N. Rly Allshabad.
A e TS ianss s R B ULE NN SR S . ~ 1] i
4, ole IVEBEI1ONas LCHRECTICl:ci SUpaT. . NS 1;1‘ 10 O3

) -

e+ . HEspOncenss

06 . ©Criginsl gpplication no. 220/93

2 b — / = 2 ~~ Y = ]
rain Prased, S/6 Sri R.L. Prosad, #/o
10. 1 fiew Mehal, Lughalsarei.

2. Herd ilersin prasad, s/o Sri R.S. Prasad, r/e
vill Nedilpur, ;ost Chereon, Distt. Veranasi.

\ « AP SENE

Ygé\ - 435




&8,
1.

35 . 1]

Versus
Union of Indie, through Generel jjansger, N. Rly
Lailwgy Board, Sarcde HOJS - vewetbellhi
chief Commercicl 3updt., N. Rly Beroda House,
l\ev\i DClhla
Divisior.al Railway Manager, N. ily, Allshabad.—

Sr. Divisiongl Commercisl, Supdi. Northern Railway,
Allehabad.

.ss liespcndents

Criginal Applicaticr no. 219/02

e -~ i : . S /. %5y
Ram Singh Yacav SSRGS NadeN ar O i
Pursbhargimi, P.O. Suhansa, Tehsil patti, Distt.
Pratepagarh.

Ume Shanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.O. Gaura, Tehsil pestti, Distt.
1- rctgp\dglh

Om pr as °/o Sri R. Dular, r/o vill. Bzhdaul
Knura, P.O. Gaura, Tehsil }a*t-. Praiapgarh.

Vasudev, S/o K.N. Yadav, r/o Vill. Xudia=ka-pura
Tehsil Vachchalisghar, Distt. Jaunpur.

«eos Applicants

Versus
Jnion of indie through Senerel Ha“a ger, worthern
Railway Raillwsy Doard, Barods louss.

Chief Commercial sSudpdt. N, Rly, paroda House. New
Delhi,

Divisionsl Railway Mana.er, N. Rly Allc.:abed.

SLie Di-\’l:‘,i:/‘nul C(/l anC.L v* Su‘)dta N :] e .i\-’-ld ‘auddo

4

Hespondents

*® 60

Crigianl Application no. 197492

ingh, s/o sri Ra; Dshadur $inghy rfo ill.
Inargeon, Fost Semrahs, Distt. Veranasi.

.L.{H- ul.:hlu, r/o
1ara, Fost Deonahti, Disit. Allshebzd.

il




SE S0 /Y o

. G nakesh Chandra Teipathi, s [0 Bl BESH TY ¥0 ‘L"ll,
1o vill., Shisakpura, post Sezidacad, Distie aAllehs.ac.

i3 shyem Krishen Dwivedi, g/c 311 Ve Dwiveci, 8t/0
vill. TopoO, lelshagrah, Distti. Allghatads

oo AppliCc}.’lt-

Vexrsus

nion of Indis through Snerasl Manajel, ids WY,
Aailway Dhawan, Barodc iiouse. ..ew Le Thi.

=

2. G.ief Commercisl Supdt. paroda House, iew Delbid.
O Divisionagl Radilway icnagel, M. RKly B Allallabad.
s seni visional commercial, supdi. li. Rl

e 3§fD‘ CALlghabe s &

Te

.-J-\»

..+ Respondanis

inal Application no. 162/93

Wl

@, ori

i orem Shanker, g/o sri  S.HeN. pandey, r/oM45 Jariwen
Tcla, aAllahsbad.

P Sanjay '\an;, Jrl\'astcvu, c/;J 311 (L ) R.P.‘
crivasiava, r/o 16/11 Lew Sof khbatiabach, Allahaiac.
i -
3. | Sautem Adhiker, S/o sri N.N Adhikari. I/O 6955

Loco ,ulony \llak 2bag .

PT sad srivastava, s/0 Sri (~ate) N.P.
va, /¢ 97/A, Kerbala, Allahabed.

l»’ “

d'sH
vSt

i )

[ ) &

5. hajendra Salaswat, 5/0 S1i P.S. Sarasvat, r/o
63 3eriwan Tola, Alliahsbac

23 - 1 pac . b, el . s x
Os G Prakesh crivastava, 3/0 5Tl k... sy ivasiava,
r/o E%S (54) Baghambari Colony 3/3 allapur Allchabade.

Te ﬂllnbh dec grivastave, “/3 Sri TeNe Brivaceeve

ih/ J "‘—v /J ‘ltg‘ %h‘/c"-l '\a»;_,d' T\;‘l ""' )/ C./-J‘A.) ,-.\.L J.‘;:.lm! é:‘ -
1~ o1 o P me ~ e 4 = - o f o L4 ! -

e ,-\5/'.3U\,\JJ}. uGar .»-3-1" ’:L--";’ 9/ Y 544 Kebs )x--"”:r WOV,
. - ® / = - g T i 5 o
1/0 93/11 5arvocaye hagaer, Alianiebec.

o8 ;;na'h”umL* S.ivastcova, sfo 311 5+5e crigssieya,
/0 G5/11 Servddaya najcel, Allshabad.

) 3 - ~ i R ~ e~ ’ . B '

10. leeraj fumar Verms, 5/0 3.1 K.S. Verms, ;o

150/17’-A jiatiyara Roaqg, Allchabad.
ses  oplilfents.

Vzrsus

le Jniosn of Incia throigh Zener 1 Manager, k. Hly

M e s e
" 1




B 1 /
L8l //
Railway Bosrd, PBarode !iOUSE, Al tew pelhi.

2 chief personnel Officer, Lorthern Zailwey, B3arcds
House, lew D€ l").& .

3. Divisional Railway Manager, ive i ly, Allehabec.
4, serior pivisional Commerc cial Supdt. N. ALY,
7 Allshabkad.

««. Respondents

72. Original Application no. 151/93

1. - shec Kumor Yadav, s/c sii F.L..Yadav, r/o 164=-A
Alobidbaghy - Allg 3bad.

2. Shailendrs 5&fis si Verme, S/0 Sri Be.F. Verme, r/o

uO¢/4l-n/ah Tilsk Nagar, Allaherec.

3 Kliie Raj‘ hweri, D/o Sri Ram Dass, r/o 2/92-A
f amanana ia dr, Al..c, .dbgu

2.  sunil Xumar srivastava, $/0 Sri AN. srivasiave,
r/o 127 iletira Road, A-lababad.

- 8 izjesh Kumar, S/c 501 Se.F.L. srivastava, r/o
L .CeCsie SThvestave, ;ucamadih, Dhanbed.

g o. Aweadesh Kumer

singh, s/o sii J.singk, r/o sursghiys,
post Bansdih, Disite. E

% Anjani Kumar Srivaslavs, s/c sri V.N. Srivastava,
r/o 28-A Krishan Negar, Allahelad.

¥srunesh Kumar, S/o Sii T. hath, r/o 945=-3 Chanshyam
Negar, Allahabad.

e shyam prakesh srivastavs, 5 « Lal I¥e
E

C
vws 54 Beagh ambari Colony, Allas

10. Lalit Kumar, s/o sri rrem Kuiar, r/o 16/11 liew
sohbatiabagh, allshabad.

¢ 8 e -\,Jplica“t

Versus

L. Jnion of irdia through Gernerasl .ieneger, i rly
Raroda llouse, new Delhi.

2. chief personnel Officer, N. R&ly, Baroda House,
New Delhi.

3. rivisional Reilway ianager, K. uly, Allghabed
4, senior pivisiongl Commec:igie Supdt. N. Lly Allahabad.




o

Qriginal Applicatien Ne, 150 ef 1993

1. Shri Dhirendrs Kumar Mishra, s/e
Shri H.M., Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,
Allahabad,

eese Applicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi.

«c.++ Respendents

QR D E R(RESERVED)

JUSTIGE B,C. SAKSENA, V,C

This bunch ef 73&g§ses in all invelve almost

identical questiens ef fact and law and reliefs alse. O.A
83 of 1992 is being treated as the leading 0.,A. The number
ef days ef werking varies in each eof the O.A and breac.y

the peried ef werking ef the applicants as Velunteer Ticket

Cellecters ranges between 5 te 18 days and that te# on the
allegatiens made by the applicants in the menth ef January
1982,

2 The applicants alleged’that they had werked fer

the peried. indicated by them in the varieus Os.As,in the menth

of January 1982 @ f,15/= per day. The applicents allege
that on the basis of Railwag Board's letter dated 6.2,90
they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te
17.11,86,

Do Reliance fer the claim is based on the decisions

of this Tribunal as alse the P.B. in a few O.As preferred

\
W)

e+ P39




te LAY Ui
by pzrsons similarly circumstanced. The applicants,
therefose, have sought a relief for a2 direction to the

he applicentis as Volunteer

ok

s tC re=engace

-

L&sponden:

{e)]

Ticket Collactore or Mokbile Booking Clexrks es per Extant
Rules. They-heve alsO in some petitions prayec that s
direction be issued to the rsspondents to teke the peti-
ticn2rs on duly and pay back wages from 1C,12,90 till

the dele when they first presented thems@lves for engage-

ment,

4o The r=spondentis heve 1esisted the petition end hsave
filed a couner afflcavit as &lso ¢ supplemantary countiz
affidavit,

e The applicants have filed & rejoinger zffidavit,

The appiicants have admittedly not re-engaged afier their
short stint raﬁging between 5 10 18 days in the month of
January§l982° The HReilway Board's circulers dated 642,90
is ann&&ed as winexure Al to the leading C.A asnd have
also been annexed in k&kx some of the U.As. A p.rusal of
the said letter shows that in the light of the judgment
dated 26,8.87 of the Ceniral Aduministrative Tribunal,
Principal Bench, New Delhi in O.A. No. 1174 of 1984 (Neera
Mehtia Qnd Urs Vs. Union of Indie and Ors ) and 2ismissal
of thegéLP No. 146.3/87 by the Hon'hle Supreme Couxt

on 7.9.38%9., The Laeilway Boerd has decided that the 'cut
off' cate for being considered for abscrption in

reguler employment egainst reguler vacancies esrlier
provaiad to be 14,8.81 will be substituted by 17.1.1.86
Paragraph 3 of the circular letter is the ancher sheat

for the cleim in Lthe present U.A which reads as undets-

\
%o

o« op40U
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" In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en

digcentinuance of the scheme by zenal
Board's s S B

Railways, as a result nf/ﬁﬁggpletter; dated
17.11.86 eor any earlier instructien te the

same effect may be re-engaged as Mobile
Booking Clerks as and when they appreach
th® Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in
the case of other Mebile Booking Clerks

covered under para L, "

6. In paragraph | attentien was invited te Railway
P P

Board's letter dated 21.,4.82 and the 'cut eoff date!

previded therein was 14,.8,8]1.

3. We have heard the learned coeunsel for the parties.

Re Shri B,B, Paul, ceunsel appearing fer the respo-

ndents raised a preliminary ebjectien that the O.As are
barred;by time, laches and acqu;gcnnce.

qe. The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2,1990
dees net govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme
by the zenal Railways as a result of the Board's letter
dated 17.11.86, Their discontinuance had taken place feur

\
ﬁgéL e e op4l
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years earlier and not on the basis eof the Railway Board's

said letter,

]

1@ The respendents have also disputed the cerrectness
ef the averment made by the applicants abeut their having
worked fer the duration indicated by them in each ef theﬁfﬁ;;A
O/As, The applicants in suppert ef their assertien of

having werked in the Year 1982 for a number eof days indicated

by them during the 'Kumbh mela' hsve been aneexed, cepy ef,

certificate stated te have been %3sufd by ene Ram Das whe

has given out his designatien as/Ti:;et Collecter AKM, N, Rly
Allahabad, Cepy ef such a certificate has been annexed as
Annexures A=3 and A-4 te the leading O.A. Shri B.B. Paul
submitted that Shri Ram Das was net competent te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried of the applicants indicated in
the certificates., We, however, feel that it would not be
necessary te enter inte this contreversy for the purpeses

of deciding the O.As. We, preceed to decide the 0,A in the
light ef the claim based en the provisions of the Railway

Board's circulsr letter dated 6.2,90. we, hewever, make it
clear that we may net be understeod te have accepted the

claim of the applicants with regard te the days ef their
werking, We may take up the plea of the 0.As being barred
by limita}ion. Admittedly, nene of the épplicants initiated
anyr’u%égééiproceedings in any ceourt te challence their
discontig%énce made in January 1982, The €entral Admini-

strative Tribunall wes censtituted in November 1985, These

O«rs have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim

apart frem the previsiens eof the Railway Board's letter




of the Tribunal. The said O.As are U.A. No, 722 /90
Rajendra humer Srivastave Vs. Union of India and Ors, C.A
No. 471/8C Mukesh Kumar Srivestava Vs. Union of Indisa énd
Urs, UJA. No. 648/91 Madan Mohan Pandey Vs. Unien—of indis
and Ors. No doubt, in these csses orders for re-engagemeni
of the applicants therein had been passed. un the msterial
placed in the supplementary affidavit we find subsequantly
in several other csses cecided by this Bench of the
Tribunel, & different view was taken when it was pointed
out that the Railway Boerd's circulcr applied to Mobile
Booking clerks and the decision in Neera Mehta's case was
in respect to Mobile Bocking Clerks. This distinction was
no ted Ahile allowing a few review petitions in some U.As
‘and in uA No, 131/92 Lalji Shukla and Ors, the ohly
dixect%cn given was that the respondents mey consider ond
analysé the cases of Mobile Booking Clerks and find o;t

if any scheme can be framed by them laying down a parti-

B

cular criteria for re-engaging them on casual or daily g

basis. Ajainst this decision, the Railway Auathorities
preferred an SLP before the Hon, Supreme court and the
Hon., Supieme court by an order dated 7.4.9%4 passed the
following order:=
" Delay condoned. The order only gives & dire-

ction to the petitioner to find out any scheme

can be framed. The Union of India

can examine the matterx and if it is

not possible to frame a scheme, record

its finding accordingly. There is no

obligation cast by the impucned order

that the scheme should be framed in eny

case subject to the
is disposed of",
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Subsejuently, the Railway administratien consideredx the
pessibility ef framing & scheme in the light ef the aire=-
ctiens given in Lslji Shukla's case by the Bench ef this
Iribunal which was alse repested in seme other 0.As which
came fer decisien subsequent te the decision in lalji

Shukla's case,

12, The Railway Administratien in the supplementary

counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters feor abserptien and regularisation in greuwp'C!
e

Calegery posts since this weuld militet ogainst the statutery
previsiens laid down fer Recruitment ef Ticket Collectors etc

as centained in para 127 ef Section B of Chapter I eof the
Indien Railwey Establishment Manual 1989 Edition, They have
further taken the view that ne such pests er vacancies exists
en the Railways fer Volunteer Ticket Collecters/Mobile Booking

Clerks feor their Te-engagement en casual er daily basis,

15, It was also held that re-enxgagement will burden

the public exchequer and will alse enlarge backdeer entry

and will effect reservatien pelicy &as contained in Article
16(4) of the Genstitution eof India. It wes clse held that
framing ef such a scheme for those Volunteers whe have clearly
worked fer a peried ef merely for 5 te g days will be against

public interest as the posts filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general cempetitien and the eligible persens at large ;f

would be deprived ef their legitimate rights.
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13, Admittedly, this scheme has been given up after

'y
47.11.86 ond the Railway Aaministratien has fer cogent reasen
indicated thmt it wes net feasible te drew up @ scheme as

rejuired in erders passed Bn varieus OeAes

16, Shri B.B. Paul hes slso invited @ , our attention

to certain decisions in review petitiens which were allowede

b1 JUf3. On the basis ef an <nole of the decision by the
@ﬂﬁﬁgf?& ay

»
Principal Bench in 'Neera Mehta's Case direction fer re-engag

ment had been passed in the Q.as, While dacdddng allewing the
review pegitiens it was neted that the decisien in Neeras
Mehta's case was confined te Mobile Boeking Clerks and there
is ne parity between Mebile Beeking Qlerks and Velunteer
Ticket Collecters., The present applicents fell in t}-'later
categery,

16. Quite & large number of decisiens have been rendered
frem time to time and the view teken in the earlier decisiens
have been washed dewn er even net accepted in latér decisiens
and & directien te draw Up @ scheme was enly provided as in

Lalji Shukla's case (Supre ), which wgs followed in many other
subseyuent decisions, The turns and twists which have taken

1 3 1ot - 1
P-~ace 1in the view eXpressed on the question have been referreg

to show that ihe decisions of this Bench of the Tribunal on

e

“he basis of which the Wppiicants/tTRining sinildl Mbesis
being extended to them do not hold the field,

17, Wwe may now take up for consideration the plea of
benefit of the "

the applicants that the decisions in some O.As in faveur of
similerly situcted pelséns may be extended to the epplicante,

. . 0’
It is now feirly well settled that the judgment of the Tribunal

th:})/ ok PAD
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[of that mctter of any court does not give rise 1o a
cause of action, It is the orders of the authority
concerned or their inaction which give rise to the
grievance and the cause of action based upon this has te
be considered for purposes of determining whether the
petition is berred by time under the provisicns of Sec,

21 of the Administrative Traibunels Act o

18, Ac was noted by the Medrss Bench of the Central
Administrative Tribunal in a decision reported in (1$%4)
23 ATC pge 2U 'Tamil Nadu Divisional Accountants Assocle-
tion and Urs. Ve. Union of InAIE and Ors, th1= posltlon of

law hcs been clecrly flrﬂed 1n the 3un~. nt of he_;

Supreme court in 'Bhocp ulngh Ve. Jnion of india and G 55

\

(192 ) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held ihat since the
delay has not been satisfactorily explained the C.A was
re jacted on the ground of limitation alone. In that
case an order adverse to the applicants was passed on
14.1C.86. A decision on a similar order was rendered

by the Chandigarh Bench of the Tribunal on 1.5.91. There
after the applicants Associztion moved in th& mstter &nd

mede & representetion, 5 years delay was held as fatal.

1¢. A Full Bench of the Ernakulam Bench of the
Tribunel in & decision reported in (1994 ) 28 AIC 177 has
also taken the view that decisions in similar cases cannot
give & fresh cause of action and the period must be counted
from the date the claim relates,

\
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24 The Hon'ble Supreme Court in 'Bhcop Singh Vs, Union
03 Indiz snd Urs(Supra) hed interelis, he ld that"inoadinate
énd unexplained delay and laches by itself/zsgood ground
to-refuse relief to the petitioner irrespcctive of the
merit of his claim. It was alsc ohserved that hrt. 14 or
the principle of non-discrimination is eguitable principle,
Therafore, any relief clecimed cn thet basis must itself

be founded on eguity and not be zlien to that concept",

o
o

. e may also refer tc g relevanl observation mede #1 a
recent declision of Hon, Supreme Court in 'Actan (aancra
Semant and Urs, Vs, Union of India and Jrs reported in

1994 $.C.C(L8S) page 182, The petitioners befoke the Supre-
me Court in that case were casual l:zbourers of south eastern
RailwayoA They were zlleged to have been eppointed between
1964=-69 and represented between 1975-78. They, through
their petition sought & direction to be issued to the d;ﬁ,
parties to include their names in Live Cssual Labcurers
Royister after due screening end to give them re-employment
according to their senicrity, The basis for the claim
amongst others and was a few judgments rendered by the Apex
court in 1985 &ndM87 directing the Railway Autherities to
prépere a schems and -tQ absorb the casual labourers in
éccordance with their seniority, The petitioners appeared
10 have made a representastion in 199C to ihe Authoiities in
which it was clleged that they are not following the orders
of the Supreme court, High court of Calcutts and GCzlcutta
Bench of the C,A.T. In the facts of the said case the Hen,
Supreme Court, tock the view that since no explanztion heas
been given &s to why the petitioners did not approech till

1920 held that two questions arise;

\ o o spPAT
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(1) whether the petitioners/entitled as &

matter oi right to reamploymnt.

—~
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LS

) whethar they heve lost iheir right,

if eny cdue to deley,

22. While dealing with the said question the

following observetion was made i=

" DPelay itself deprives a person of hie
remedy aveilable in lew., In absé@nce of
any fresh cause of action or any legislation
@ person who has lost his remedy by lapse
of time logses his righi as well™,

23. A Full Bench ot *he Tribunal (PE, while

oeclding U.As 767 and 842 of 1585 mede the following

ra2levant observation:-

" It is nol openes tc court of record to
pess en order in respect of persons who
ere not even present befcre it by any
application or petition. In this view
of the matter the view teken in ihe
case of cne c¢r more employee by a judicial
forum cannot be ifvso factc made appli-
cable to all other employe=zs n the same
cadre, renk or situaticn by another

judicisl forum."

This cbservation also supports the view taken hereinsbove

thet the judgment in a case does not give a cause of
- who

acticn to another employee,/claims to be similarly

circumstanced as the applicant in other case earlier

decided. ‘ \
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5 Z 5h0i B.B. Paul, lecrned tounsel app2aring for
the iaspondcnts have invited our attention to ¢ decicion

rencered by the kiincipsl Bench in 'Ashish Chakraebozty Vs,

13

Union of inclia and urs, .eported in 1994(1, AIJ 382, iIn

the caid case the fasts ére aiﬁost identical ss in the
case in hand, The applicant alleged that he was engaced
as Mobile Buckino Clerk from 1,6,85 to 1£.7.85 and had notl
been engaccd thereefter. He mede & reppesentetion statine
that he has worked for 32 days in 1985 zand in videw of the
circgler cf the Railwey Board dated 31.5.92 he Be als?
cocnsidered for ebsorption as Mobile Booking Clerk. The
opplicent's representstion was re jected and he was informed
that he cennot bs ebsorkted in terms of the letter deted
12.8.92. In *th2 sezid czse the gpplicant based his claim
on the basis of e decisicn of the FP,B. in & similer bunch
of the cases, The Division Bench tock the view that ‘
thare is no parity or similsrity bhetiween ihe spplicanés
case end ihe applicsniec in the bunch of cases dec_ded
earlier, It was held that since the services of the
applicant was noi discontinued es a result of Rellway <9
Bocrd's letier doted 17.11.86, the applicent's cus@ was
tﬁsﬂnot coversd by para 3 of the Railway Board's letter
dated 6.2.,9C, Since he was not discherged consequent

upon discontinuance cf the scheme by the zcnal Railway

as a result of letter dated i7.11.86. The same situation
obtains herein also snd wehave already held accerdingly.
259 In the said case, referring tc the decision of the
Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra ), the guestion of deley was also©
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49, 3 l

considgred and it was held that the petition was barred

by limitationg The cause of action having accrued & in
July 1985. The said C.A was filed sometime in the year
1593, 518

26, The learned counsel for the respondents also
invited our attenticn to anolher decision rendered by the
same Divigion Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indie and Ors reported in 1994 (1) ATJ
pc-84.

2%. The petitions before us are clegrly barred

by limitation as providéd in Sec. 21 of the Administrative
Tribunals Act. The provisions of thé Railway Board's
letter dated 6.,2.90 is not attracted and applicable to the
applicants,

29. Admittedly, the scheme hzssXx been given up
since after 17.11.86 and is no longer in force., This fact
cannot be 1952 sight of. The agplicants therefore, cannot
be grantedzgeiieQSprayed for by them. The applicants also
raised a plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collectors have been included in the apgrovéd
list of 1982, It is, therefore, pleaded thot the responde-
nts have been given re-engagement to some Voluntieers as
Volunteer Ticket Collectors on Pick and Choose basis.

2q. ' In the counter affidavit, it has been indiczta
that the 12. persons named in para 4.1C of the leading O.A
had been re-engaged as Mobile Booking Clerks and not as
volunteer Ticket Collectors, The allegation, thebefore,
ha% been denied. Be that as it may, the applicants would
be entitlsd to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-

ngents in re-engaging a few which has been satisfactorily
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explained will not give rise to discriminetory treatment
The applicsnis in 2ffect zre seeking re-engagement on the
strength of having worked for a period panging betwsen
< L0 18 cays,which alsc is doubtful,and has been disputed

by the respondents,

11 in view of the dliscussiun hereinabove, an
a totality of the circumsiences we are not pursuadeda
grant the reliefs claimed for by the applicantss The O.As

lack meril and arex accordinol: dismissed. NoO order as to
cly

Rt

COStSnI

2% ' The copy of the juogment shall:be placed

on each of the U.As which have been dec.ded by theis common
b o - <

juocgment.y U | ‘
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( K. MUTHUKUMAR J ( B.C. SAKSENA ,
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